{Amount in Rupees)

Years Khirki Masjid Safdarjung Tomb
2006-07 12,28,685 46,27 ,497
2007-08 4,70,949 34,756,767
2008-09 1579,972 15,364,789
2009-10 12,63,000 56,50,000
(Allocation’)

(g) Donct arize.

National Commission for Heritage

403, SHRIDHARAM PAL SABHARWAL :

SHRI JAI PRAKASH NARAYAN SINGH:

Will the PRIME MINISTER he pleased to state:

(a) whether Government would set up a National Commission for Heritage ta promote and
protect heritage sites across the country;

(b) if=o, the details in this regard;

(23 whether Government would diskband the Archaeclogical Survey of India after the formation
of the commission; and

(d) it not, the reasons for having two idertical establishments?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): (a) and (k) Yes, Sir.
A National Commission on Heritage Sites Bill, 2009 was introduced in the Rajya Sabha on 26.2.2009.

(o) and (d) National Commission far Heritage Sites will provide an institutional mechanism under
a central legislation that would take a halistic view of pratection and preservation of heritage sites in
the broadest possible conceptual framewark, provide for & uniform legislative frame work and
practices in the area, encompass the entire universe of heritage sites in one way or the ather
including those which, at present, are largely outside the scope of existing legislations. The
Archaeclogical Survey of India on the otherhand will continue to protect, preserve and maintain the
monuments declared as of national importance and implement various provisions of Ancient
Monumente and Archaeclogical Sites and Hemaing Act., 1968, The mandate of these two
establishments is thug, quite distinct from each other.

Director General, CCRT

04, SHRIAMBETH RAJAN: Will the PRIME MINISTER be pleased to state:

(a) whether the Centre for Cultural Resources and Training (CCRT), an autcnomous
organization under hig Ministry iz working towards linking education with culture;

(b) the minimum educaticnal gualifications as prescribed by Government for the post of
Director General, CCRT; and

57



